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GOVERNMENT OF NCT OF
DELHI.
Sl})-EEARTMENT OF HEALTH & FAMILY WEL e
J EVEL,; A-WING, DELHI SECRETARIAT, DELHI .
1.P. ESTATE, NEW DELHI-110002

: (Procurement Branch) ’
No F.1 4)l3/DGHS/GPA/2021Ikﬂ —( é ' - Date: '953‘{°‘${°1’ .
ORDER | ot e

’ ' ' ': de
In pursuance of Cabinet Decision No ~3055. dated 20, 12 2] ik

No.F. 03110/GAD/CNI2021Idsgadlhl4166-4175 regarding’ procuremenl Of dE:s:thflthgr;jagte"r,'
through Rate Contract, Gentral Procurement Agency. is allowed to float @n i f:n GeM the P R
contract of all the essential Drugs list instead of- procuremen t of medicines {ro S

following manner:- - o
ving . '

a) Floating an open tender on Delhi e- _Procurement wehbsi _ - ?llr?g “féﬁmeg

medicines, as per the EDL, for all the Delhl Govt. healthcare. pr owt by relaxing’

(Hosprtalsl\nstltutronlerspensanesIAAMCs) for finalization of rate contrac throzllgh GeM'

provisions of Rule 149 of GFR, instead of Piocurement O these medicines !

Portal.

b) Procurement of the medicines in Essential Drugs List based on the. Rate Contract fi nahzed’_

as per (a) above. _

¢) Till the finalization of fresh ‘Rate Cont

basxs in declining order:-

ract, procurement may be made on the followmg"}v'}_

i On basis of the. existing Rate Contract - S d
ii. \fvalid rate Contract does. not exist, then procurement may be allowed to be ma e as pe

the last explred Rate Contract of the' CPA: R
-jii. Existing Rate Contract of any. Governmen of Delhl A
iv. Existing Rate Contract of Central Government Hospltal .

v. Local Purchase Contract of the Hospltal

This issdes with prior approval of competent authorlty

No F. 1( )/3/DGHSICPA/2021/S"°I '-65

1. Secretary to Lt. Governor, Delhl -y
2 Secretary to the'C Chief Minister, Delhr :
3. Secretary to Dy. ChlefMlnlster GNCTD
4, OSD to Chief Secretary, GNCTD. .
5. PS to Principal Secretary (H&FW), GNCTD
? gi to Secretary (H&FW), GNCTD.
to all Speclal Secreta H&FW
~ 8.DGHS, GNCTD. rY(  GNCTD
9. Guard File.

- SPECIAL SECRETARY (PROCUREME(NT H&FW)
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